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CENTRAL ADPIINISTRATIVE TRIBUNAL
PRINCIPAL BENCH

NEU DELHI. ^

RA 256/93 in
OA 275/68

Sri Gaffoor

Date or decision; 25,8,93

Versus

Union oY India
through the Secretary,
f^inistry of Defence, Neu Delhi
and tuo ors,

CORAW;

,,. Peti tioner,

Respondents

THE HON'BLE MR. JUSTICE U.S. MALIPOATH, CHAIRMAN. /X
THE HON'BLE PIR. S.R. ADIGE, MEMBER(A).

JUDGEMENT (ORAL)

(By Hon'ble Mr." Justice U.S. Malimath, Chairman)

This application for review uas filed in the year

1989 for seeking review of the judgement in 0.A.273/88. The

office having noticed certain defects, the same uere duly

notified for correction. The defects hot having been

rectified, the matter uas listed before the court today.

None appeared though called tuice. The defects have also

not been rectified. Hence, the RA is dismissed for non-

prosecu tion.
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